WA issrrrrsennnssnnnransss

I,QdauQ\CID_MmM, son/daughter/wife of g'feh,de\:Q}lc\ ko}'}d :

ageedug'q'" years, belonging to SWULJDD*PS,’SWMW“)

) serv 17 Gskod s Bihar fealslaive, asserbly
W service and presently working as L\“-‘:‘éﬁ:’:}!ﬁ\] ,P o 3 y ‘

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

/ myself, my spouse and dependants*:

%
T
AT

Note: Value of Bonds / shares / Debentures as per

A.  Detalls of movable assets
(Assets In joint name indicating the extent of joint ownership will also have to be
given)
/ sr. “Description Seif Spouss | Dependant-1 | Dependant-2 “Dependant-3 |
T R e —— ’ N ST
5,000 NIL | NTL | NTL | NIL
(i) | Deposits in SBY, AVH
Tnatitutions And [teatarqa| t1T L
n ions An ar
22 oot g kel S AR 8 5 THER 8 {8
=, ) Financial =F £5,700
5 [7) Companies Post of Cial
<O AL, |
‘ ntures and : - —
Shares In apl eIl o WTUL P NTL NI
companies ' ] o
(iv) :nsr-;n; financial | L'TC Afrwal
_ nstitutions
' | Premium
PR SR TR o G NTL N
Policies, etc :
(v) | Motor Vehicles | o vongess
(details of ﬂ i
make, etc.) 6o I\‘XL e 3 HI L N1po
{vi) | Jeweliery (gl
N e T | so gms %
e T0 e e Bt
(vii) | Other assets, Linh ACLS v
such as values |Aowm L i ! aG
of claims / .—tqo,'g&b. ~) N l - ™ I & NivL
interests meb) le-
—<I&,6060

the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employee.
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also have to be Indicated]

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr. Description Self Spouse | Dependant-1 Dependant-2 Dependant-3
Ha. Hame Hame Name Etc. Name
{i) Agricultural Land

- s;ucatlon(s) s

- Survey number(s) A i

- Extent (Total BEL FREL [N L NIL NIL

measurement) x

-Current market value

(i) | Non-Agricultural Land

- Locatlon(s)

- Extent (Total
measurement)

- Survey number(s)

-Current market value

NIC|NTU | NTL | NIL [ NEL

(iliy | Buildings (Commercial

and residential)
Location{s}

- Syrvey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NIU NI | MIU | NTL

s 5 ]

{iv) | Houses / Apartments,

etc.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NI w1

t
!

L e

(v) | Others (such as

interest in property)

WELERTL e | e NIe |

(2) 1 give herein below the details of my liabilities / overdues o public financial
institutions and government dues:-

[Note : Please glve separate details for each item)

Sr. l Description Name & address of Bank / Amount cutstanding as
No. Financhal Inlﬂﬂl:litml{i) ! [+ ] | [ LI
Department (£)
(a) (i) Loans from Banks N1 L NlL
(i} Loans from financial
institutions Bl NTL
(ill) Government Dues:
{a) dues to departments
dealing with government NI ) 8
accommedation
(b) dues to departments
dealing with supply of NT L NIL
water
(c) dues to departments
dealing with supply of
electricity < o I NI
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| {d) dues to departments
dealing with telephanes

NTL NTL

(e} dues to departments

dealing with government

transport (including
aircraft and helicopters)

NIL

(f} Other dues, If any

NI L N L

(b} {1} Income Tax including

surcharge [Also indicate
the assessment year upto
which Income Tax Return
flied. Glve also Permanent
Account Number (PAN}]

PAN — CPRPIZFAXH

AN O -
639320%6%002L120
AY. 902021 -

~T (L

{(31) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

NT L M1y

business]

{ (1) Sales Tax [Only in
case of proprietary

T L | NIL

(iv) Property Tax

NYV _ iy

€.  Personal Detajl

GPF/CPF/PRAN No,

1101940S%927

Gender - (M/F)
Date of Birth . —p——t
: 2TV [0 [2] 119 ]9 |3 | wommpmm
Class/Grou H ‘
_ 2 B (A/B/C)
e B Oihat leg)slalive_assembly, Secvetarfial, Patena.
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretarlat Service ete.)
Home District i Caxa ﬂ. :
I hereby declare that the above details are true to the best of my
knowledge and belief,
Signature ngka“hum'
Name of Employee: QAU&““HPVNAR '
Place: pa hﬂ Q ...... Designation:. !—1 Q’RﬂRY : ASS._[ &TAN T
Date.°4'l°a\0'°?'l Department:,...!r.g..?’.%& ES SO
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)

in prescribed format.
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